FIR No. 177/20
PS — Sadar Bazar

03.10.2020

Through Video conferencing at 10:25 am.

Matter taken up on the request of Ld. Counsel for accused.

This is an application of the applicant/accused for release of articles seized

during jamatalashi.
Present : Sh. Pankaj Gulia, Ld. Substitute APP for the State has joined through Cisco

Webex. »
Sh. Ravi Kumar Sharma, Ld. Counsel on behalf of accused has joined through

Cisco Webex.
Heard.

Matter is preponed.
Let, notice be issued to IO/SHO to file report on NDOH.

At request, be put up on 05.10.2020.
Copy of order be uploaded on Delhi District Court website. Copy of order be

also sent to the e-mail of SHO PS Sadar Bazar. Earlier date fixed i.e. 07.10.2020 stands

cancelled.

 (MANOJ KUMAR)
THC/Delhi/03.10.2020







